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Central administratiue Tribunal
Principal Bench, iMau Delhi,

OA-170 1/95

HON'BLC MR, OLBTICt CHcTTUR SAiMKmRAN NAIR, CHAIRMki'J
H ON'BLE MR , 5 . P. BISIJAS, MEM3£R(A)

New Delhi this the 2nd day of December, 1996,

Shri K, 8. K,S, Sauhney,
S/o late Shri Tara Singh,
Assistant Section Ciy-I,
Ministry of Defence,
Neu Delhi, Appli cant

(through Shri R, P, Oaeroi — None present)-

1.

2,

versus

Uiion of Indi a
through the Secretary,

Ministry of [Defence,
South Block,
Neu Del hi-110 Oil.

Shri B. P. Singh,
Under Seer etary, Estt, (Gr oup-III )
Ministry of Dtefence,
South Block,
Neu Delhi-110 Oil,

Under Secretary ,Estt, (Group-I)
Ministry of Defence,
South Block,
Neu OBlhi-llO Oil,

(through Shri K,R, Sachdeva, advocate)

3.

R es pondents

The application having bean heard on 02.12 199fi th
Tribunal on the same day delivered the follouingj

01 D£R
Oiettur Sankaran Nair (3), Chairman

Applicant seeks a direction to respondents to
fix his pay in the grade of Assistant at par uith th. aay
of his junior Shri H. C, Malik. The request uas rejected
by passing an order (A.I) uhich communicates no reasons,
Ue quash A-1 and direct first respondent or any other ncmiaat
by him. to pass a speaking order on the requu-st of thn
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r  applicant cithin four months from today and conmcnicato
the sams to applicant,

Uith the aforesaid directions, ua dispose of the

original application. No costs.

Dated, the 2nd dgy of December, 1996.
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(S p-^BTsuaT) (Chettur Sankaran Nair(3))
Member (A) Oiairman


